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THE GAUHATI HIGH C

IGH COURT OF ASSAM, NAGALAND
OURT AT GUWAHATI

, MIZORAM AND ARU

Dated Guwahati the\f January,2024.

Yours faithfully,

cL/,-
JT. REGISTRAR ruIGILANCE)

NAC}IAL PRADESH)

ilo. HC.WI-ls/ 2OtZ(pL) t 6t S t A

A

From

To,

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Cour!
Guwahati.

Shri Abhijit Bhattacharyya,
District & Sessions Judge,
Darrang, Mangaldai.

Withdrawal of Restricted holiday.

Your letter No. DJ(D) 336 dtd. LL.OL.2O24.

Sub:

Ref:-

Sir,

with reference to the above, I am directed to inform you that you have beengranted withdrawa! of restricted holiday on t7.O1..2O74,.

Memo I'to. Hc.wr_ls/2013(pt.)/676/A.daEd 2T, o t, Loz ?
Copy to:

,/r.*"Project Manager, Gauhati High Court, Guwahati.

4-


